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* 62. [The questioner was absent.]

Attacks on journalists

*62. SHRI DILIP KUMAR TIRKEY: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether it 1s a fact that in recent years attacks on journalists have increased

sharply in the country and many journalists have also been killed in such attacks;

(b) if so, the number of such attacks including deaths of journalists in the last

three years; and

{c) the steps being taken by Government to ensure safetv and security of

journalists?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HANSRAJ GANGARAM AHIR): {(a) to (c¢) A Statement is laid on the Table
of the House.

Statement

State/UT-wise Cases Registered (CR) and Persons Arrested (PAR) under
attack on media persons (under section 325, 326, 3204 and
326B IPC) during 2014 and 2015

Sl No.  State/UT 2014 2015
CR PAR CR PAR
1 2 3 4 5 ]
L. Andhra Pradesh 4 1 1 0
2. Arunachal Pradesh 0 0 0 0
3, Assam 2 0 0 0
4. Bihar 22 3 4] 4]
5. Chhattisgarh 0 0 1 0
6. Goa 0 0 0 0
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1 2 3 4 5 6
7 Gujarat 3 4 0 0
8. Haryana 0 0 0 0
9. Himachal Pradesh 0 0 0 0
10. Jammu and Kashmir 0 0 0 0
11. Jharkhand 3 0 0 0
12, Karnataka 0 0 0 0
13.  Kerala 0 0 0 0
14, Madhyva Pradesh 7 10 19 32
15, Maharashtra 5 6 1 0
16, Manipur 0 0 0 9
17 Meghalaya 1 2 0 0
18, Mizoram 0 0 0 0
19, Nagaland 0 0 0 0
20, Odisha 1 0 0 0
21, Punjab 0 0 0 0
22, Rajasthan 0 0 5 0
23, Sikkim 0 0 0 0
24, Tamil Nadu 0 0 0 0
25, Telangana 0 0 0 0
26. Tripura 2 2 0 0
27, Uttar Pradesh 63 4 1 0
28, Uttarakhand 1 0 0 0
29, West Bengal NR NR NR NR
Torar (States) 114 32 28 41
30.  Aadaman and Nicobar 0 0 0 0
Islands
31 Chandigarh 0 0 0 0
32, Dadra and Nagar Haveli 0 0 0 0
33, Daman and Diu 0 0 0 0
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1 2 3 4 5 )
34 Delhi 0 0 0 0
35,  Lakshadweep 0 0 0 0
36.  Puducherry 0 0 0 0

Torar (UTs) 0 0 0 0
Torar (Arr Inpia) 114 32 28 41

NR: Implies not received.
Source: Monthly Crime Statistics.

MR. CHAIRMAN: Question No. 62. Questioner not present. Are there any

supplementaries?

SHRI K. T. 8. TULSI: Sir, the reply given by the hon. Minister to this vital
question concems not only the freedom of speech of the joumalists but also the right
of the public to be informed. They have given the reply as if the journalists who
have been killed are mere statistics, and there is no concern expressed about the trend
which is growing. According to a world-wide known organisation, Reporters Without
Borders, India is amongst the three top-most dangerous countries for journalists. We
are more dangerous than Pakistan and Afghanistan, according to Reporters Without
Borders. To merely say, ‘This is a matter which concerns the States because law
and order is a State-subject and, therefore, we are not concerned’,... is shirking

responsibility.
MR. CHAIRMAN: What 1s the question?

SHRI K.T.5. TULSI: The point is, Sir, so many journalists have been killed. Is
there going to be any policy for protection of journalists so that they can exercise
their right to report the truth?

AN HON. MEMBER: Sir, the Government should be acting...

MR. CHAIRMAN: Please sit down. It 1s not your question. Let it be answered.
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SHRI DEREK O’BRIEN: Sir, the question and the answer, both refer to the
word “journalist’ and I suppose it is in the traditional term—journalist’ being a

print-journalist or a television journalist. Sir, in today’s digital medium, everyone
from the civil society, every citizen, can be a journalist because you can broadcast
from your mobile phone. Sir, in this digital age, since you can broadcast from your
mobile phone, there is a generation of people known as trolls, who broadcast very
negative, abusive stuff, murderous threats, or misogynistic stuff, and the kind of

editorial which goes out can also have deep communal differences.

My specific question, Sir, is, in this digital age, as I say where every citizen can
be a journalist to broadcast this kind of negativity, is the Minister and his Ministry
planning to issue an advisory to high constitutional authorities, including the Prime
Minister of India, who are following unknown people on the digital medium? And 1
don’t say they have to know everybody; the Prime Minister himsell is not sending
out any negative messages. But, the people who he is following on the digital media

are sending out bile and very venomous...
MR, CHAIRMAN: What is the question?

SHRI DEREK O’BRIEN: So, my question is: Will the Government consider
sending out an advisory to high constitutional authorities, to everybody who 1s in
a responsible position, not to follow these unknown trolls who are spreading rape

threats, communal threats and misogynistic threats under guise of anonymity?
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SHRI DEREK O’ BRIEN: Sir, we are not on the question of freedom of expression

..(Interruptions)... Freedom of expression 1s freedom of expression. ... {(Interruptions)...

MR. CHAIRMAN: If vou are not satisfied, you know the procedure.
...(Interruptions)...

SHRI DEREK O’BRIEN: I request the Minister; I am not fighting with him.
...(Interruptions)... None of us in this House wants the freedom of expression to be

quashed. ...(Interruptions)... My question has not been answered, you know that, Sir.
MR. CHAIRMAN: If the question is not answered, you know how to proceed.
SHRI DEREK O’BRIEN: Okay, Sir.
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MR. CHAIRMAN: No, no, you ask your question.
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MR. CHAIRMAN: Silence, please. ...(Inferruptions)...
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